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BEFORE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, AT NEW

DELHI
IN
OA NO 102/2023

In the matter of:

NEERAJ CHHACHHAR &  ORS. ...APPLICANT
VERSUS
STATE OF UTTARAKHAND & ORS. ...RESPONDENTS
INDEX
S. No Particulars Page no
1. Index 1
2. Status Report in the form of an affidavit on behalf of
Respondent no 14. Chief secretary, State of 2-5
Uttarakhand in compliance of the order dated:
10.12.2025 23.02.2026.
3. Annexure 1 6-11
Copy of the order dated 10.12.2025 and 23.02.2026
4. Annexure 2 12-56
Copy of the detailed report.
5. Annexure 3. 57-64
Copy of the letters.
Dated: 26/02/2026
Adv Anjali Rajput

Counsel for State of Uttarakhand.
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_______ ATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, AT NEW
DELHI

IN
OA NO 102/2023

f:
tveenne viunJACHHAR & ORS. ...APPLICANT
VERSUS
STATE OF UTTARAKHAND & ORS. ...RESPONDENTS

A MNTTNANT TAI{EN RFD(\D’I" TAT TNADRM MNALDT ADTCDINAVIT MNMAT DTLITAT T MND

““A“ONDFNT A ST a N IV AT TTTITY n“n“'?TARY STAT“ AT TTTTT AT A 7YY xND
- . - oot —_—

ATE™ *7 12.20°° AND 7? 0 7026,

viud1 KedrECTFULLY SHOWETH:

I Anand Bardhan Aged about 58 yrs S/O Late Sh Shyam Sundar Barnwal currently
posted as Chief Secretary, State of Uttarakhand, do hereby solemnly affirm and

declare as follows:

1. That I am currently posted as Chief Secretary, State of Uttarakhand, and I have
made myself acquainted with the facts and circumstances of the instant case
and have gone through the documents and reports pertaining to the subject
matter and annexed herewith, hence I am competent to affirm the instant

affidavit before this Hon’ble Tribunal.

1
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2. That the matter was again listed for hearing on 10.12-2025, The Hon’ble

tribunal was pleased to pass following order:

“10. In such circumstances, we implead the Chief Secretary,
State of Uttarakhand as the Respondent No. 14 and direct the
Chief Secretary, State of Uttarakhand to look into this entire
issue, take appropriate disciplinary action against the officers
who are responsible in causing the delay and to ensure that the
paucity of fund does not result in the delay. The Chief Secretary,
State of Uttarakhand is directed to do the needful within eight
weeks and file action taken report before the Tribunal
immediately thereafter.”

That again the matter came up for hearing on 23.02.2026 and the

han’hle trihunal was pleased to pass following order:

No action taken report has been filed by the Chief
tary, Uttarakhand till now. Learned Counsel for the State
ttarakhand submits that report by the Chief Secretary,
akhand will be filed within one week. *

Copies of the orders dated 10.12.2025 and 23.02.2026 are Annexed
herewith as Annexure 1.

3. At the outset, it is most respectfully submitted that the Deponent has highest
r¢ wds for the or” s passed by this Hon'ble Court and all Courts of law in

India and is duty bound, has been following and will follow all the directions

and or* s, in letter and spirit.
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4. 1 have further ascertained and have been reported that, in compliance with the
directio passed by this Hon’ble Tribunal, the Hydraulic study and modelling
exercise for Haridwar to Laksar Stretch (50 m) have been completed using 1
m contour interval. As of today, permanent installation of pi''-~ in a stretch of
7.00 kms has been completed. Further the alleged construction is located at a
distance of 24.65 meters from the 100-year flood frequency line area of the
Flood Plain Zone. That copy of the detailed repc along with annexures is
Annexed herewith as Annexure 2.

5. I have further ascertained and have been reported that, in compliance with the
order dated 10.12.2025 passed by this Hon'ble Tribunal, the Irrigation

Department, Government of Uttarakhand, vide letter no. 1/374025/2026, dated
24.02.2026 has issued a charge sheet initiating disciplinary proceedings
against Shri Om Jee Gupta, Executive Engineer, Irrigation Division, Haridwar
and Shri Jayendra Singh (Retired), the then Executive Engineer, Hydrology
Division, Bahadrabad. Further, vide letter no. 1/374027/2026, dated 24.02.2026,
lon Department, Government of Uttarakhand, has issued a warning to Mr.
sh Chandra, Engineer-In-Chief, Irrigation Department, Uttarakhand for
to effectively present the department’s case, for not providing proper
ons to subordinate engineers, and for negligence and laxity in
ision, which has tarnished the image of the State Government. Copy of

ers are annexed herewith as Annexure 3.

o. 1t 15 also respectfully submitted that the State Government remains conscious
of the directions i 1ed by this Hon’ble tribunal and ensures that financial
considerations do not, in any manner, impede the directions of the Hon’ble

Tribunal or environmental measures undertaken.

=~
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7. It is most humbly submitted that the Deponent is committed and will take all

necessary actions to follow the orders of this Hon'ble Tribunal, in letter and

spirit.

. The State Government reiterates its commitment to full compliance with the

orders of this Hon’ble Tribunal and undertakes to submit further status reports
be directed.

-

ponent
ition;

I, Anand Bardhan, posted as Chief Secretary, Government of Uttarakhand, do
hereby verify that the contents of this affidavit are true and correct to the best

of my knowledge and belief. No part of this affidavit is false, and nothing

material has been concealed therefrom.
e

Deponent
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Annexure 1

Item No. 03 Court No. 1

BEFORE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 102/2023
(IA No 91/2025, IA No 413/2025, IA No 432/2024)
Neeraj Chhachhar & Ors. Applicant(s)
Versus

State of Uttarakhand & Ors. Respondent(s)

Date of hearing: 10.12.2025

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Applicant: None Present

Respondents: Ms. Anjali Rajput, Adv. for R-3 & 12
Mr. Omjee Gupta, Executive Engineer, Irrigation Division, Haridwar
(Through VC)
Mr. Ankur Khandelwal, Adv. for R — 10 (Through VC)
Mr. Gigi. C. George, Adv. for NMCG
Mr. Mukesh Verma & Ms. Vatsala Tripathi, Advs. For UKPCB (Through
V()
Mr. S.S. Pardang & Ms. Ayushi Mishra, Advs. for R-4to 8

ORDER

1. In this Original Application, the grievance relates to the construction
of residential apartments at Beliram Ashram, Kankhal, Haridwar in the

flood plain of river Ganga and consequential pollution to river Ganga.

2. In terms of Clause-3(1) of the River Ganga (Rejuvenation Protection
and Management) Authorities Order 2016, the flood plain of river Ganga is

required to be demarcated keeping in view 1:100 years flood level.

3. The Tribunal in the proceedings dated 16.04.2025 had taken note of
this and had also considered that in other stretches falling in the States
other than Uttarakhand, the flood plain of river Ganga are being uniformly
demarcated with 1 (one) meter contour. The relevant part of the order dated

16.04.2025 is as under:



3. River Ganga (Rejuvenation, Protection and Management)
Authorities Order, 2016 was notified on 07.10.2016.

4. In terms of the directions of the Tribunal, all other States from
where river Ganga or its Tributaries are flowing are taking a step to
demarcate flood plain zone of river Ganga, in terms of the 2016
Notification with highest flood level of 1: 100 years.

5. The other States are uniformly demarcating it with 01 meter
contour but in the case of State of Uttarakhand, Counsel for State has
pointed out that demarcation of flood plain zone is done taking into
account with 10 meter contour.

6. Sh. Mr. A.K. Lohani (Through VC), Scientist G, NIH, Roorkee
appearing virtually has informed that when demarcation was done
in 2016, 10 meter contour was available but now 01 meter contour
interval is available which is more accurate. He has submitted that
in view of the fact that all other relevant data is available, the
exercise of completing the demarcation with O1meter contour taking
into account 1: 100 years highest flood level can be completed within
one or two months.”

When the matter was taken up on 18.08.2025, a statement was

made by Counsel for State of Uttarakhand that the demarcation of flood

plain with 1 meter contour will be done within six months. The said

statement in the order dated 18.08.2025 was recorded as under:

&«

XK et DS PP XXX
3. The Learned Counsel for the State of Uttarakhand on the previous
date had sought time to obtain instructions in this regard. The
communication dated 12.08.2025 (pg710) has now been sent by the
Irrigation Department, State of Uttarakhand disclosing that in terms
of the order of the Tribunal dated 16.04.2025, a three-member
committee was constituted which had found that the demarcation of
the flood plain with O1m contour is more appropriate and accordingly
06 months' time has been sought to take steps to demarcate the flood
plain with 01m contour.

4. Learned Counsel appearing for the State of Uttarakhand has also
submitted that the flood plain for the stretch of river Ganga under
consideration in the OA from Chandipur to Uttar Pradesh border will
be demarcated taking into account O1lm contour with 1:100 years
highest flood within 06 months.”

There was no progress in the demarcation of the flood plain of river

Ganga in Uttarakhand. On 13.11.2025 when the matter was taken, learned

Counsel for the State of Uttarakhand had stated that the above statement

was made before the Tribunal on instructions from Shri Omjee Gupta,

2
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Executive Engineer, Irrigation Division, Haridwar, Uttarakhand. The said
statement of the Counsel was recorded in the order dated 13.11.2025 as

under:

&«

e PP pee XXX pe s XXX
4. Learned counsel for the State of Uttarakhand has disclosed that
the above statement was made by her on instructions from Shri
Omjee Gupta, Executive Engineer, Irrigation Division, Haridwar,
Uttarakhand. Therefore, we require Shri Omjee Gupta, Executive
Engineer, Irrigation Division, Haridwar to appear virtually on the next
date of hearing and disclose the manner in which the demarcation of
flood plain of river Ganga in the concerned stretch will be completed
within six months from 18.08.2025 that is by 17.01.2026.”

6. In pursuance to the above, Shri Omjee Gupta, Executive Engineer,

Irrigation Division, Haridwar, Uttarakhand has appeared virtually today.

Since the funds have not been allocated, therefore, the work of demarcation

of the flood plain could not be completed till now. We find that no such

disclosure of non-availability of fund was made by him when he had made

a statement before the Tribunal on 18.08.2025 that the work will be

completed within six months.

7. In terms of the earlier order and the stand of the State of
Uttarakhand, the demarcation of the flood plain is to be done taking into 1
meter contour, but now minutes of the meeting relating to the demarcation
of the flood plain have been placed on record on page 713 which though
quote the order of the Tribunal passed earlier, but decides to demarcate

the flood plain with 1 meter DEM instead of 1 meter contour.

8. The exercise of the demarcation of the flood plain in terms of the
River Ganga (Rejuvenation Protection and Management) Authorities Order
2016 and in terms of the direction of the Tribunal, has not yet commenced
at the ground level though the matter is pending since March 2023 and it

has been listed as many as 13 times.
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9. Counsel for the Respondent - Project Proponent has submitted that
on account of delay caused, the general public is suffering and State is not

showing any sensitivity to the problems faced by them.

10. In such circumstances, we implead the Chief Secretary, State of
Uttarakhand as the Respondent No. 14 and direct the Chief Secretary,
State of Uttarakhand to look into this entire issue, take appropriate
disciplinary action against the officers who are responsible in causing the
delay and to ensure that the paucity of fund does not result in the delay.
The Chief Secretary, State of Uttarakhand is directed to do the needful
within eight weeks and file action taken report before the Tribunal

immediately thereafter.
11. List on 23.02.2026.

Prakash Shrivastava, CP

Dr. A. Senthil Vel, EM
December 10, 2025
Original Application No. 102/2023
(IA No 91/2025, IA No 413/2025, IA No 432/2024)
dv
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Item No. 10 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 102/2023
(IA No 91/2025, IA No 413/2025, IA No 432/2024)

Neeraj Chhachhar & Ors. Applicant(s)
Versus

State of Uttarakhand & Ors. Respondent(s)

Date of hearing: 23.02.2026

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: Not Present
Respondents: Ms. Anjali Rajput, Adv. for R - 3, 12 & 14 (Through VC)
Mr. Ankur Khandelwal, Adv. for R — 10 (Through VC)
Mr. Gigi. C. George, Adv. for NMCG
Mr. Mukesh Verma & Ms. Vatsala Tripathi, Advs. For UKPCB (Through

V()
Mr. S.S. Pandey, Adv. for R - 4 to 8 (Through VC)

ORDER
1. The Tribunal in the previous proceedings had taken note of the fact
that inspite of the long lapse of time, the work of demarcation of flood plain
of river Ganga in terms of River Ganga (Rejuvenation Protection and
Management) Authorities Order, 2016 at the ground level has not
commenced and such delay was causing loss and suffering to the general
public. Accordingly, the Tribunal had directed as under:
“10. In such circumstances, we implead the Chief Secretary, State of
Uttarakhand as the Respondent No. 14 and direct the Chief Secretary,
State of Uttarakhand to look into this entire issue, take appropriate
disciplinary action against the officers who are responsible in causing
the delay and to ensure that the paucity of fund does not result in the
delay. The Chief Secretary, State of Uttarakhand is directed to do the
needful within eight weeks and file action taken report before the
Tribunal immediately thereafter.”

2. No action taken report has been filed by the Chief Secretary,

Uttarakhand till now. Learned Counsel for the State of Uttarakhand
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submits that report by the Chief Secretary, Uttarakhand will be filed within

one week.
3. List on 01.04.2026.

Prakash Shrivastava, CP

Dr. Afroz Ahmad, EM
February 23, 2026
Original Application No. 102/2023
(IA No 91/2025, IA No 413/2025, IA No 432/2024)
dv
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